spouse and dependents*

Declaration of Assets and Liabilities

Year ....025.:??[.......

|¢5F/K/Wff5ﬁfz4ﬂ son/daughter/wife of ZT£PTA‘/€4M
aged ',"l-‘f Years, belonging to ﬂ/ﬂﬁ’(léﬁ{flif//é/ﬂﬁ@yﬂfﬁfm@?

service and presently working as ...... ,b/e/l/@{ ....................................................................................

give herein below the details of the assets (immovable, movable, bank balance, etc.) of myself, my

g.’iDGD A Details of movable assets -
-‘:L 9/\/\1 ‘(Assets in‘joint name indicating the ‘extent of joint ownership will also have to be given)
6) ¥ ™ Sr. - Description Self Spouse Dependant-1 Dependant-2 Dependant-3
\ No. Name(s) Name Name Name
B - _ JALITA den
%/(ii) Deposits in
3 Banks, Financial mz'f/_ 725 )
= Institutions And  |efeA Al7l
N | Nonaaen | (| Ne- | A sl
- ’ o [0teh 202 i i
\ B4 &
i
2l
(iii) EB)ogdsE i« ,
ebentures an
sresin | M| ML ML | ML | N
companies
(iv) | Other financial
institutions, 3
NSS, Postal
Sevis e L | NI e | M| N
Pol\;::rllgs, etc N/ / : /L- / L ,L"
(v) | Motor Vehicles ' :
details of 0/ BN 6058
st Ll ML) g | Me | AL
(vi) | Jewellery (give :; ) {'fm
details of .
wiigll-:st gnd N/L‘ 0252’09/—" N/L NfL ML
value) 5}{%4 -
1./ J—
(wvii) Oth;]er asse[ts,
such as values
ofclaimsfa NN’ /V/L‘ /V/L A/fL’ /V/L‘
Interests . 1
Note: Valﬁe of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in

respect of listed companies and as per books in the case of non listed companies should be given,

* Dependant here means a person substantially dependent on the income of the employee.

p—
/%7




tnm: Properties in joint ownership indicating the extent of joint ownershig will
aiso have to be Indicated]

ar.

No.

Description

Self

Spouss | Depandant-1

Giepandant-2
Name

Dependant-3

 Neme(S) |  Hame

Etc, Name

{1}

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

-Current macket value

n

Mo Nk

ML

NI L

m

Mon-Agricultural Land

- Lacation(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market vaiue

HiL

NiIL

1

s | N

)

Bulldings (Commercial
and residential}
Lecation(s)

~ Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
valug

MiL-

NI | ML

(i)

Houses [ Apartments,
etc.

- Location(s)

- Survey fdoar
number(s)

- Extent (Total
measurement)

- Current market
value

i

ML

(v}

Others (such as

|AIL

L

NIL

Nt

NIL

i;;ter’egt:_in property}

(2)

1 give herein below the details of my liabillties / overdues to public financial

institutions and government dues:- :
[Note : Please give separate details for sach item)

Sr. | Description Name & address of Bank / Amount outstanding as
Ne, ﬂmn;ill Inﬂ::??r;ﬂiil B ks
f— wee - ————m L)
fal | (1) Loans from Banks 589, AVl T 17400 1€

(ify Loans from financial

| institutions

{iil) Government Dues:
{a) dues to departments
dealing with governmant

accommaodation

NI

NIl

() dues to departments
dealing wilth supply of

NiL

NIl

{c) dues to departments
| dealing with supply of

glectricity

NI

| Nl

I
A



(d} dues to departments N : gy Af
_dealing with telephones i
| (2) dues to departments :
| dealing with government N N
transport {including
ft and helicopters) :
{f} Other dues, If any [\ f {\ f
by | (i) Income Tax including 7
‘ surcharge [Also indicate A,_{.S’ gﬁ%@?}:f / ‘—m)
the assessment year Lpto
which Tncome Tax Return om% VQ/

filed. Glve also Permanent
Account Number (PAN}] P/iw /'7 b ~BBOFB Jg‘ﬂﬁ = :
[(li} weaidl; Tax [Also : ) g
ndicate the assessment

year upto which Wealth N ! L : A[ /

Tax return filed.]

iii) Sales Tax [Only in ' R |
ga;s}eatﬁmprﬁa’ﬁaw Z‘\[/L /\/, L
business] o 2 S
{iv) Property Tax

£

GPF/CPF/PRAN Mo,  :- ;7:;’/ ALY - ) /

Gender = | F) |

Date of Birth & L EL Wi oy FT1Z T[] wommprern

Class/Group AT 1 P (A/B/C)

Cadre - TR 2 LY |

{Full Nasme e.g. B 4.5.-Blhar Administrative 5awh=u,

.55, - Bllar Secretariat Service sfc.}

Herme Districk = | A TN A

I hereby declare that tha above details are true to the best of my

knowladge and belief.
7%777?}77‘~4

Signature ....... .

name of Employee: . SK L. EHTY 4t MN .....
Wace/p/rﬁ\{/’l‘ Designation:....... ,@K’/ V@( RS o
pater, 0129024/, Departm&nt:ﬁ/[ﬁzﬁ.léfﬂxféﬁf / V é— /45;47\{,5? r
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single sida)
in prescribed format. f
' /5;{?7 A7



